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Sixteenth Loksabha
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Title: Introduction of the National Capital Territory of Delhi Laws (Special Provisions) Second
(Amendment) Bill, 2017.

THE MINISTER OF STATE OF THE MINISTRY OF HOUSING AND URBAN AFFAIRS (SHRI
HARDEEP SINGH PURI): I beg to move for leave to introduce a Bill further to amend the National
Capital Territory of Delhi Laws (Special Provisions) Second Act, 2011.

HON. SPEAKER: The question is:

“That leave to introduce a Bill further to amend the National Capital Territory of Delhi
Laws (Special Provisions) Second Act, 2011.”

The motion was adopted.

SHRI HARDEEP SINGH PURI: Madam, I introduce the Bill.

HON. SPEAKER: Today, we will not take up ‘Zero Hour’. Cyclone Ockhi is a very important subject

which has come for discussion under Rule 193.

... (Interruptions)
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SHRI K.C. VENUGOPAL (ALAPPUZHA): I wish to thank him but as far as notice for discussion on

Cyclone Ockhi is concerned, mine was the first notice.
HON. SPEAKER: I turned the ballot. It was his notice which was selected.
... (Interruptions)

SHRI K.C. VENUGOPAL : Okay, Madam. I thank you for giving me this opportunity. ...

(Interruptions)

HON. SPEAKER: You should thank him also. That is always a good gesture.

212



